
 Message  from
 Rajya  Sabha

 the  Pharmacy  Council  of  India
 New  Delhi,  forthe  year  1991-92
 alongwith  Audited  Accounts

 (॥)  Acopy ०  the  Review  (Hind:  and
 Engksh  versions)  of  the  Govern
 menton  the  working  of  the  phar-
 macy  Councilof  india  New  Dethi
 forthe  year  1991-92

 (5)  Astatement  (Hindi  and  English  ver
 stons)  showing  reaosn  for  dealy  in  lay-
 ingthe  papers  menhoned  at  (4)  above

 [PlacedinLibrary  SeeNo  LT  3972/93)

 (6)  A  copy  each  of  the  following  papers
 (Hindiand Engksh  versions)  under  sub-
 section (1)  ofsection  61  0fthe  Com
 panies  Act,  1956

 (1)  Review  by  the  Government  on
 the  wortung of  the  Hindustan  La-
 tex  Limited
 नम  forthe  year
 1991-92

 (n)  Annual  Report  of  the  Hindustan
 Latex  Limited
 थ  forthe  year
 1991-92,  alongwith  Audited  Ac
 counts  and  comments  of  the
 comptroiier and  Auditor  General
 thereon

 (7)  A  statement  (Hindi  and  English  ver
 sions)  showing  reasons  for  delay  in
 layingthepapersmentonedat(6) above

 {Placed  in  the  Library  See  No  LT
 397343)

 13.3मणि8

 MESSAGE  FROM  RAJYA  SABHA

 [Engkshy

 SECRETARY-GENERAL  Sir  thaveto

 report  the  tatiowing  message  received  from  the

 VAISAKHA®  1915  (SAKA)  Estimates  546
 Committee  Reports

 Secretary  -General  of  Rajya  Sabha

 inaccordance  with  the  provisions  of  rule
 111  of  the  Rules  of  Procedure  and  Conduct  of
 Business  inthe  RayyaSabha  |  amdirected  to
 enclose  acopy  of  the  30  and  Cigar  Workers
 (Conditions  of  Employment()  Amendment  Bill
 1993  which  has  been  passed  by  the  Rajya
 Sabha  थी  ॥5  sitting  held  onthe  27th  April  1933

 13  131/4hrs

 BEEDI  AND  CIGAR  WORKERS  (CONDI
 TIONS  OF  EMPLOYEMENT  AMENDMENT

 BILL
 As  passed by  Rayya  Sabha

 [Enghsh}  .

 SECRETARY  GENERAL  Sir  tlayonthe
 Table  the  Beedi  and  Cigar  Workers  (conditions
 ०  Employment)  क०  1993 as  passed
 by  Rajya  Sabha  onthe  27th  Apni_  1993

 13  131/2hrs

 ESTIMATES  COMMITTEE

 Twenty-fifth  &  Twenth  ninth  Reports  and
 Minutes

 {Engksh}

 SHRIMANORANJAN  BHAKTA(Andaman
 8  Nicobar  islands)  |begtopresentacopy  each
 ofthe  following  Reports  andthe  minutes  of  the
 Sittings  relating  thereto  (Hindi  and  Enghsh  ver-
 sions) of  the  Estimates  Committee

 ८  Twenty-fhith  Action  Taken  Report  onthe
 Ministry  of  Fiancee  (Departmentof  Eco-
 nomuc  Affairs)  Role of  Controller of  Capital
 issues  -Development of  Capital.  Market
 and  Status  of  Small  investors

 (2)  Twenty-ninth  Report  on  the  Ministry  of
 Ratiways-Railway  lands  and  Land  Use
 Policy


